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Basic Information  
Name of Non-Attainment City Gorakhpur 

Sate/ Union Territory Uttar Pradesh 
Name of Nodal Officer at PCB/ PCC Chief Environmental Officer 

Email Id ceolab@uppcb.com 
Contact Number 0522-2720832 

Date 31-03-2021 
   

  Action Point 
Code 

Sector 
Total Number of 

Actions 

Number of 
Actions 

Completed  

Number of 
Actions 
Under 

Progress 
CB CAPACITY BUILDING, MONITORING 

NETWORK AND SOURCE 
APPORTIONMENT 

12 4 8 

PO PUBLIC OUTREACH 5 3 2 
RD/ C&D ROAD DUST AND CONTRUCTION & 

DEMOLITION  36 22 14 

VE VEHICLES 24 20 4 
IP INDUSTRIES 39 29 10 
BB/DF WASTE AND BIOMASS- DUMPING AND 

BURNING 22 16 6 

AQ AIR QUALITY DATA 9 6 3 
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1.  Capacity Building 
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CB1 Installation & Commissioning of Monitoring Stations 

CB1.1 CAAQMS 

03 CAAQMS are required in 
Gorakhpur city as per CPCB 

norms, Out of which 1 
CAAQMS of IITM in DDMA is 
requested to be integrated 

with CPCB national Network.  
Work order issued by UPPCB 

for 01 no. of CAAQMS at 
MMMTU, Gorakhpur. Demand 
for 01 more CAAQMS is made 

under NCAP. 

03 
CAAQMS 

1. 
(March21
) 2.  1year 

after 
receiving 

fund 

No 1 
CAAQMS 

Number Yes 

Details are 
attached as 
Annexure 

CB1 

200 200 0 

400 
(With 

purchase, 
installati
on and 

05 years 
of O & M) 

CB1.2 

Manual Stations: 
Upgradation & 

Establishment of 
background station 

03 Manual stations are 
installed and Functional in 
Gorakhpur city. 03 Manual 
Station’s up gradation for 

PM2.5 

03 
Manual 

Station’s 
up 

gradation 
for PM2.5 

Dec. 2021 No 

03 
Manual 

Station’s 
up 

gradation 
for PM2.5 

Number Yes 

List of 
locations of 

Installed 
Manual 

Stations are 
attached as 
Annexure 

CB2 

10.56(for 
O&M per 
year) for 

03 
existing 
stations 
without 

upgradati
on 

10.56 10.56 

14.556 
(for O&M 
per year) 

for 03 
stations 

CB3 Assessment of sources 
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CB3.1 Emission Inventory 

Emission Inventory based on 
secondary data is prepared 

and Draft is approved by 
CPCB. 

Compreh
ensive 
Source 

Apportio
nment 

and 
Emission 
inventory 

to be 
done 
after 

receiving 
Funds 

03 years 
after 

receiving 
funds 

No 

Compreh
ensive 
Source 

Apportio
nment 

and 
Emission 
inventory 

to be 
done 
after 

receiving 
Funds 

Number Yes 

Details are 
attached as 
Annexure 

CB3 

_ _ _ 15 

CB3.3 Source Apportionment 
Study _ _ _ 55 

CB4 Training & Capacity Building 

CB4.1 

Development of online 
training module with 

online test & certificate 
generation facility for 

training & skill 
development of public 

officials on Waste 
Management and ensure 

periodic trainings 

Training modules will be 
prepared as per UPPCB 

Training Calendar 

Regular 
Activity 

Regular 
Activity 

No 
Regular 
Activity 

Number Yes 

Details are 
attached 

as 
Annexure 

CB4 

35 Lakh 24 Lakh 24 Lakh 11 Lakh 

CB4.2 
Infrastructure 
development 

(Laboratory/ AQM Cell) 

AQM cell in UPPCB HQ and 
Gorakhpur ULBs and Air lab 
RO Gorakhpur has already 

been constituted and 
functional 

Complete
d 

June, 
2021 No 

Complete
d Number Yes 

DM order 
for 

constitutio
n of AQM 

cell 
attached as 
Annexure 

CB5 

_ _ _ 

Capex 
20.0 
Opex 

5.0/Year 

CB4.3 Enforcement Units 

Demand has been raised to 
purchase 03 enforcement 

units (including vehicles and 
staff) 

3 Dec-21 No 3 Number No Nil _ _ _ 

24.75 
lakh (@ 

8.25 
lakhs per 

unit 
including 
vehicles 
and 01 
Staff) 
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CB4.4 

Development of online 
training module with 

online test & certificate 
generation facility for 
skill development for 

improving operation of 
Air Pollution Control 
Systems installed at 

sources, operation of 
brick kilns, Cane Kohus 
etc. and ensure periodic 

trainings 

Drafts are under preparation 3 31.03.202
1 

No 3 Number No Nil _ _ _ 30 Lakh 

CB4.5 

Conduct study on 
development of Green 
Infrastructures in the 

City for Identification of 
suitable green 

infrastructures for 
control of air pollution 

and earmarking the 
places on GIS platform 

along with a publication 
of a field guide of SOPs 

Evaluation of Proposals 
recieved from reputed 

institutes for development of 
Green infrastructure is under 

progress 

1 31.03.202
2 

No 1 Text No Nil _ _ _ 10 Lakhs 

CB5 Emergency Response 
System 

As Gorakhpur city is recently 
listed in NAC, order for GRAP 

implementation will be 
issued. 

GO to be 
issued for 
implemen
tation of 

GRAP 

31.06.202
1 No 

GO to be 
issued for 
implemen
tation of 

GRAP 

Text No Nil Not 
Reqiured 

Not 
Reqiure

d 

Not 
Reqiure

d 

Not 
Reqiured 

CB6 Carrying Capacity 

CB6.1 
Assessment of Carrying 

Capacity of NAC 
Carrying Capacity study to be 
done after recieveing Funds 1 Mar-23 No 1 Text No Nil Nil Nil Nil 50 

CB6.2 
Revision of Master Plan 
on the basis of Carrying 

Capacity of NAC 

To be done after assessment 
of Carrying Capacity 

At the 
time of 

revision 
of Master 

Plan 

Dec-23 No 

At the 
time of 

revision 
of Master 

Plan 

Text No Nil Not 
Reqiured 

Not 
Reqiure

d 

Not 
Reqiure

d 

Not 
Reqiured 
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2. Public Outreach 
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PO1 Public Outreach 

PO1.1 
Daily Air Quality 

Public Information 
Dissemination System 

Daily Air Bulletin 
will be available 

after installation of 
CAQMS. UPPCB 
asked DDMA, 

Gorakhpur vide 
letter dated 07.01.21 
to provide requisite 

to integrate their 
CAAQMS with CPCB 
national Network. 

Monthly ambient air 
quality is available 
on UPPCB portal. 

Integratio
n of 

CAAQMS 
with 
CPCB 

National 
Network. 

15 days 
after 

integratio
n of 

CAAQMS 
with 
CPCB 

National 
Network. 

No 

Integration 
of CAAQMS 
with CPCB 
National 
Network. 

Number URL 

http://ww
w.uppcb.co
m/ambient
_quality.ht

m 

Not 
required 

Not 
required 

Not 
required 

Not 
required 

PO1.3 

Issue public advisory 
for prevention and 

control of air pollution 
by newspaper 

publication and radio 
jingles 

Public advisory for 
prevention and 

control of air 
pollution is issued 
time to time as and 

when needed 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Number URL 

http://ww
w.uppcb.co
m/ambient
_quality.ht

m 

Not 
required 

Not 
required 

Not 
required 

Not 
required 

PO1.4 

Deeper public 
engagement and 

consultation 
(Hackathons/Worksho

ps/ Programmes in 
schools/ colleges) 

Public engagement 
Programmes will be 

organised as per 
Public Awareness 

Calendar 

Regular 
Activity 

Regular 
Activity 

No Regular 
Activity 

Number Yes 

Public 
Awareness 
Calendar 
for Year 
2021-22. 

Attached as 
Annexure 

PO1 

Nil Nil Nil 25 lakhs 
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PO1.6 

Develop & online 
awareness/orientatio
n module with online 

test & certificate 
generation facility for 

Common Citizen in 
order to ensure their 

participation 
(Paryavaran 

Prahari) in control of 
air pollution and 

ensure regular online 
training 

Preparation of 
online modules is 

under progress 
1 

31.12.202
1 No 1 Number No Nil Nil Nil Nil 10.00 Lakhs 

PO2 Public Grievance Redressal System 

PO2.1 App Based System 
Swaccha vayu app is 

functional 
Regular 
Activity Achieved No 

Regular 
Activity Number No Nil 

Not 
required 

Not 
required 

Not 
required 

Not 
required 
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3. Road Dust and Construction & Demolition 
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RD1 Road dust 

RD1.1 

Immediate lifting of 
solid waste generated 

from desilting and 
cleaning of municipal 
drains for its disposal 

GNN is lifting solid waste 
generated from desilting and 

cleaning of 11 large municipal 
drains 

11 large 
drains 

Regular 
activity No NA Number Yes 

List of 
Drains 

attached 
as 

Annexur
e RD1 

Nil Nil Nil Nil 

RD1.2 Maintain potholes free 
roads 

Maintenance of road is going on: 
(i) Infront of Buddha vihar part A, 

B & C parallel to deoria by pass 
length 2.45 km. 2.93 km 31.03.2021 No 2.93 km Number Yes 

As per 
present 
status 

Nil Nil Nil 

11.78 

(ii) west corner of champa devi 
park to residence of VC GDA 

length 0.48km. 
3.1 

RD1.3 

Regular night cleaning 
of street surfaces and 
spraying of water to 

suppress dust. 

For All Major Roads Purchase of 
06 Water Sprinklers along with O 

& M cost for 4 years @ 50 
L/Street Sprinkler 

To be 
Purchased 
and made 

operational 
by 

31.03.2022 

31.03.2022 No 

To be 
Purchase

d and 
made 

operation
al by 

31.03.202
2 

Number No Nil 

Nil Nil Nil 

300 

RD1.4 
Black-topping of 

unpaved road 
Seven Roads in Rapti Nagar Vikas 

Scheme 44.5 km 31.12.2021 No 44.5 km Number No Nil 
Nil Nil Nil 

2690.0 

RD1.6 

To take appropriate 
action to remove road 
dust/silt regularly by 

using mechanical 
sweepers 

For All Major Roads Purchase of 
06 Mechanical Street Sweepers 

along with O & M cost for 4 years 
@ 2.5 Cr/Street Sweepers to be 

done 

06 
Mechanical 

Street 
sweeper 

31.03.2025 No 

06 
Mechanic
al Street 
sweeper 

Number No Nil 

Nil Nil Nil 

1500 

RD1.7 End-to-end paving of 
the road 

15 km roads are identified for 
end-to-end paving 

Regular 
activity 

Regular 
activity No Regular 

activity Number No Nil 

Nil Nil Nil 

540.00 

RD1.9 Introduce water Major Traffic Intersection 10 major 31.03.2025 No 10 major Number Yes Details Nil Nil Nil 202 
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fountain at major 
traffic intersection 

Points-    1.  Ghantaghar traffic 
intersectio

ns 

traffic 
intersecti

ons 

attached 
as 

Annexur
e RD2 

2.  Townhall 
3.  University Student Union 

Building 

4.  University North 

5.  University South 

6.  Mohaddipur 

7.  Malgodam 

8.  Asuran 

9.  Golghar 

10.  Transport Nagar 

RD1.11 
Improvement of 

infrastructure for 
decongestion of road. 

1. Construction of 4 lane 
Gorakhpur Byepass 17.66 km 

Ongoing 31.12.2023 No Ongoing 2 No Nil 

Nil Nil Nil 
86,600 

2. Four laning widening and 
strengthening of NH-29E from km 

81.420 to 99.00 sonauli - 
gorakhpur road (j) 

288.53 Nil  83.53 28,800 

3. 4-lanning of varanasi 
Gorakhpur section of NH-29 from 
148.00 208.300 km [package-iv] 

2,98,20
0 NA 276.87 2,98,20

0 

4. Smart Street Project 
Nil Nil Nil 

4900 

5. ITMS project 
Nil Nil Nil 

4400 

RD1.13 

Implement truck 
loading guidelines; use 

of appropriate 
enclosures for haul 

trucks; gravel paving 
for all haul routes. 

Truck loading guidelines are 
followed 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Yes No Nil 

Not 
require

d 

Not 
require

d 

Not 
require

d 

Not 
require

d 

RD1.14 
Identify road stretches 

with high dust 
generation 

Roads dust estimation has been 
carried out for 5 roads. 1.  

Lucknow road near danapani 

5 Roads 
have been 
identified 

31.03.2021 No 

5 Roads 
have 
been 

identified 

No. Yes 

List of 
Drains 

attached 
as 

Annexur
e RD3 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

2.  kali mandir near jalkal 
building golghar 

3.  Gorakhpur maharajganj 
near khajanchi chauraha 

4. Gorakhpur sonouli road near 
bargadwa chauraha 

5.  Gorkhpur deoria near 
MMMTU 

9



 

RD1.17 

Development of 
infrastructure for use 

of treated water of 
STPs for dust 

suppression and 
irrigation 

Two nos of STPs is functional in 
Gorakhpur having Capacity 15 

MLD & 30 MLD. Two nos of STPs 
is proposed having capacity 44 
MLD & 40 MLD under Namani 

Gange scheme. & Amrut Mission 
Scheme respectively. 

2 STP 

DPR 
Prepara 
tion by 

31.03.2022 

No 

2 STP Number No Nil Nil Nil Nil 

To be 
provide
d after 
DPR is 
prepar

ed 

Project 
Completion 

by 
31.03.2025 

 

  

RD1.18 
Regular monitoring of 

dust load on major 
roads of the city 

Monitoring in 5 Roads is being 
done 5 Roads 

Regular 
activity No 5 Roads Number No Nil 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

RD1.19 

Preparation and 
implementation of 
Road dust hotspot 

action plan 

05 hotspots identified and action 
taken for mitigation 

5 Roads Regular 
activity 

No 5 Roads Number No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

RD2 Creation of green cover 

RD2.2 

Creation of green 
buffers along the 

traffic corridors and 
their maintenance 

8.50km road side plantation in 
steel Tree Guards. 

1.  
8.50km 
(2077 

plants) 
roads side 
plantation 

in steel 
Tree 

Guards 

31.03.2021 

 

1.  
8.50km 
(2077 
plants) 
roads 
side 

plantatio
n in steel 

Tree 
Guards 

Number Yes 
As per 

present 
status 

Nil Nil Nil 

65.38 
lacs 

2.85 ha block plantation in 
barbed wire fencing 

2.  2.85 
ha block 

plantation 
(3420 

plants) 

 

2.  2.85 
ha block 
plantatio
n (3420 
plants) 

28.32 
Lacs 

In 500-meter length, landscaping 
& Beautification of Bandha at 

Gorakhpur Lucknow Road, 
Nausad 

3.  
Beautificati

on of 
Bandha at 
Gorakhpur 
Lucknow 

Road 

31.03.2022 

3.  
Beautifica

tion of 
Bandha at 
Gorakhpu

r 
Lucknow 

Road 

100 
Lakhs 

7000 tree guard required for road 
side plantation. 

4.  7000 
Tree 

guards 
 

4.  
7000 
Tree 

guards 

70 
Lakhs 
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RD2.3 

Necessary changes in 
byelaws- Greening of 
open areas, gardens, 
community places, 

schools and housing 
societies 

Maps are sanctioned as per 
provision of master plan and 

building byelaws. 20% of total 
area will be green area where 

trees will be planted @125 
tree/ha. (Building bylaws 3.1.2.2 

(xi) (ka) 

Completed Completed No 
Complete

d Text Yes 

Annexed 
as 

Annexur
e RD4 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

RD2.4 

Urban Greening with 
green infrastructures 

(vertical garden, green 
pavements, pocket 
parks, City Forest, 
Miyawaki forest & 

grasscrete tiles etc.) 

There is no active Green 
infrastructure Project in 

Gorakhpur city. Possibilities for 
Green infrastructure will be 

explored. 

Nil Nil No Nil Number No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

RD2.5 

Builders should leave 
minimum 15% area 

for green belt in 
residential colonies to 
be made mandatory. 

Provision has been made in 
(building byelaws 2.2.1 (kha)(i) 

Minimum 15 % area will be 
reserved for park and open area 

(residential layout) 

Regular 
Activity 

Regular 
Activity 

No Regular 
Activity 

Text No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

RD2.7 

Provision for 
maintaining at least 

10% tree cover area in 
the city in master plan. 

Open areas are provided in 
master plan as per URDPF 
Guidelines. 10.45% of total 

urbanisable area in Gorakhpur 
Action Plan 2021. In addition to 
this, 15% land for park/green 

spaces are reserved in residential 
layout plan and 10% in non-

residential layout plans as per 
building byelaws. 

Revision in 
the Master 
Plan 2021 

31.03.2022 No 

Revision 
in the 

Master 
Plan 
2021 

Text No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D1  Construction Activities 

C&D 
1.1 

Ensure transportation 
of construction 

materials in covered 
vehicles 

4. Regular vigilance is 
done on construction 

material transportation. 
Guidelines will be 

included in terms and 
conditions of the 
contract bonds. 

Regular 
activity 

Regular 
activity 

No Regular 
activity 

Number No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.2 

Strict enforcement of 
CPCB guidelines for 
construction (use of 
green screens, side 
covering of digging 

sites, etc.) 

1. UPPCB has launched dustapp 
www.upecp.in/dustapp for the 

purpose of dust control self audit 
and a public notice was issued 

u/s 31A of Air act in the 
newspaper dated 23.09.2020 and 

Regular 
activity 

Regular 
activity 

No Regular 
activity 

Number No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 
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through e-advertisement for the 
same 

2. The app is functional since 
October 2020 and 09 

construction projects have 
submitted online self dust control 

audit assessment online 

C&D 
1.3 

Restriction on storage 
of construction 

materials along the 
road. 

Regular vigilance is done on 
construction material 

transportation. Guidelines will be 
included in terms and conditions 

of the contract bonds.                                      
Will be complied by the 

concerned departments. GDA 
takes stacking charges (Malba 
Shulk) to sanction maps of plot 
area <2000 sqm. This stacking 
charges are utilized by Nagar 

Nigam Gorakhpur for cleaning 
and maintenance of roads. For 

plot area >2000 sqm, no stacking 
charges is realized the PP has to 
stack their construction material 

within their plots. 

Regular 
activity 

Regular 
activity No Regular 

activity Number No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.4 

Covering of 
construction site. 

Restriction on storage of 
construction materials along the 

road is strictly enforced. All 
construction sites are being 

covered by green mesh curtain. 
All construction areas are being 
covered to avoid dispersion of 

particulate matter. 

Regular 
activity 

Regular 
activity No 

Regular 
activity Number No Nil 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.5 

To create separate 
space/zone to handle 

solid waste, C&D waste 
and other waste in the 

city 

GNN has C&D waste storage site 
which have waste storage of 3-
4MT/day. C&D waste at storage 
site is continuously taken out for 

reuse. 01 No of C&D waste 
Management Facility will be 

established. 

01 No of 
C&D waste 
Manageme
nt Facility 

will be 
established. 

31.12.2022 No 

01 No of 
C&D 

waste 
Managem

ent 
Facility 
will be 

establishe
d. 

Number No Nil Nil Nil Nil 500 

12



 

C&D 
1.6 

To mandate facility of 
tar/brick/gravel lined 

road inside the 
construction site for 

movement of vehicles 
carrying construction 

material 

The Vehicle movement on road 
only except in dumping area 

within construction site. 

Mandated 
and 

monitored 
through 
dustapp 

Completed No 
Complete

d Number URL 

Link of 
Dust app 

:            
http://du
stapp.upe

cp.in/ 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.7 

Promotion of the use 
of prefabricated blocks 

for building 
construction 

To impose suitable conditions in 
the tenders for use of prefab 
building blocks along with 

amendments in SoRs 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Number No Nil 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.8 

Enforcement of 
Construction and 
Demolition Waste 

Rules 

Regular inspection is carried out 
to prevent such type of activity. 
Any defaulter found is imposed 

with penalty and action taken as 
per law. 

Mandated 
and 

monitored 
through 
dustapp 

Regular 
Activity 

No 

Mandated 
and 

monitore
d through 
dustapp 

Number No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.9 

Control measures for 
fugitive emissions 

from material 
handling-conveying 

and screening 
operations 

1. UPPCB has launched dustapp 
www.upecp.in/dustapp for the 

purpose of dust control self audit 
and a public notice was issued 
u/s 31A of Air Act, 1981 in the 

newspaper dated 23.09.2020 and 
through e-advertisement for the 

same 

Mandated 
and 

monitored 
through 
dustapp 

Regular 
Activity No 

Mandated 
and 

monitore
d through 
dustapp 

Number No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.10 

Develop and 
implement dust 

control measures for 
all types of 

construction activities 
-- buildings and 
infrastructure. 

Dust control measures for the 
construction works carried out by 

the Development Authority and 
also by the Private 

Builders/Developers. 

Mandated 
and 

monitored 
through 
dustapp 

Regular 
Activity No 

Mandated 
and 

monitore
d through 
dustapp 

Number No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D1.
11 

Enforce restrictions on 
construction activities 
within urban air shed 

zones during high 
pollution period 

Construction activity will be 
restricted within urban air shed 

zones during high pollution 
period vide order from the 

District Administration. 

GRAP will 
be 

implement
ed 

31.03.2021 No 

GRAP will 
be 

implemen
ted 

Text No Nil 
Not 

Requir
ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.12 

Frame and implement 
policy for segregation 

of construction and 
demolition waste and 
provide a network of 

decentralized C&D 
waste segregation and 
collection sites across 

the city. 

This action will be taken up as per 
given timeline.  No action yet as 

Action plan is approved in 
March21. 

Establishm
ent of 

adequate 
number of 
collection 

centres and 
processing 

facility 

31.03.2022 No 

Establish
ment of 

adequate 
no. of 

collection 
centres 

and 
processin
g facility 

Number No Nil Nil Nil Nil 

To be 
provide
d after 
DPR is 
prepar

ed 
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C&D1.
13 

Promote recycling of 
construction and 
demolition waste. 

This action will be taken up.  No 
action yet as Action plan is 

approved in March21. 

All ongoing 
sites 

Regular 
Activity 

No 
All 

ongoing 
sites 

Number No Nil Nil Nil Nil Nil 

C&D 
1.14 

Mandatory installation 
of PTZ Cameras in 
Construction Sites 

with open access to 
UPPCB 

As per the latest UPPCB direction, 
all construction sites shall have 

PTZ cameras installed 

Regular 
activity 

Regular 
activity 

No Regular 
activity 

Number No Nil 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.15 

Develop, ensure & 
monitor periodic 

online Self Declaration 
of Dust Control Audit 

by the Project 
Proponents/ Site in 

Charges on the portal 
http://dustapp.upecp.i

n/ developed by 
UPPCB 

The app is functional since 
October 2020 and 09 

construction projects have 
submitted online self dust control 

audit assessment online 

Regular 
activity 

Regular 
activity No 

Regular 
activity Number No Nil 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.16 

Appropriate 
combination of dry 

scrubber 
system/filters and wet 

scrubbing system 
should be installed for 
drier and flue gases to 

control fugitive and 
flue gas emission. 

Hot Mix Plants have APCS 
installed 

All 
operational 

Hot Mix 
Plants 

Regular 
activity No 

All 
operation

al Hot 
Mix 

Plants 

Number No Nil 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.17 

Mandatory installation 
of PTZ Cameras in Hot 

mix & ready-mix 
plants with open 

access to UPPCB for 
remote monitoring. 

To be installed 
All Hot Mix 

Plants 
Regular 
activity No 

All Hot 
Mix 

Plants 
Number No Nil 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

C&D 
1.18 

New Hot mix plants 
should be permitted 

only on LPG fuel. 
Promotion of fuel 

conversion to LPG in 
existing Plants 

No new hot mix plants installed. 
Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Number No Nil 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 
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5. Vehicles 
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VE1 
Improve and strengthen PUC programme 

 

VE1.1 Number of online PUC 
centres in the city 

49 PUC centres in 
Gorakhpur 

49 Regular 
Activity 

No 49 Number URL 

List of PUC can 
be viewed: 

https://vahan.pa
rivahan.gov.in/p
uc/views/PUCCe

nterList.xhtml 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE1.2 

Regular checking of 
Vehicular emission and 
issue of Pollution under 

Control Certificate (PUC) 

Vehicles are being 
checked by traffic police 

on regular basis at 43 
important crossings all 

over the city. 

2500 
vehicles/ 

Month 

Regular 
Activity No 

2500 
vehicles
/ Month 

Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE1.3 
Auditing and reform of 

Pollution Under Control 
(PUC) certification 

All the PUC centres are 
regularly checked by 
technical officers & 

monitoring is being done 
regularly. 

Regular 
Activity 

Regular 
Activity 

No Regular 
Activity 

Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE1.4 

linking of PUC centres 
with remote server and 

eliminate manual 
intervention in PUC 

testing. 

All the PUC centres are 
online. 49 

Comple
ted No 49 Number No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 
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VE1.5 

Integrate on-board 
diagnostic (OBD) system 

fitted in new vehicles with 
vehicle inspection 

All vehicles 
manufactured in India 

from April 1, 2020 
onwards, including 2-W 
and 3-W will have to be 

equipped with OBD 
systems to check the 

level of emissions, 
according to the latest 
amended BS VI norms 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Number No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE1.6 
Link PUC certificates with 
annual vehicle insurance 

PUC certificates are 
linked with vehicle 

issurance 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Text No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE2 
Vehicle labelling or 
sticker programme 

Instruction have been 
given to PUC Centres for 

pasting stickers at the 
time of sale of vehicle. So 

that vehicle that are 
fulfilling pollution norms 

can be identified. 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Text No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE3 Freight transport 

VE3.1 

Use of off-peak passenger 
travel times to move 

freight and restrict the 
entry of heavy vehicles 

into cities during the day 
to continue 

No entry of heavy 
vehicles is scheduled for 

7:00 AM to 10:00 PM. 
During this period heavy 
vehicles are restricted at 

City entry point 
Sahjanwa, Nandanagar 

and Bargadwa. 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Number No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE3.2 

Provide truck rest 
areas/parks along 
national and state 

highways to prevent entry 
of trucks into cities during 

peak hours. 

2 rest points constructed 
by NHAI in Gorakhpur 

city at NH-21(NEW 
Name- NH-27), 05 other 
locations have also been 

identified by GDA and 
will be developed jointly 
by NHAI/PWD and GDA. 

Complete
d 

Comple
ted 

No Comple
ted 

Number Yes 
Details annexed 

as Annexure 
VE1 

Nil Nil Nil 2898.6 
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VE3.4 

Check overloading: Use 
weigh-in-motion bridges 

/ machines (WIM) and 
Weigh bridges at entry 

points to the city to check 
the payload of 

commercial vehicles. As 
per the CMVR, a penalty of 

10 times the applicable 
rate for overloaded 

vehicles is applicable. 

131 overloded vehicles 
passed through Tendua 
toll plaza during January 
2020 to December 2020. 

10 times penalty was 
receovered from 4 

vehicles under Central 
motorvehicles 

rules,1989. 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Number No Nil 

Not 
required 

Not 
required 

Not 
required 

Not 
required 

VE3.5 

Define routes, permits, 
fares, vehicle design and 

safety standards, and 
vehicle technology 

standards for para-transit 
vehicles. 

12 routes are identified 
in Gorakhpur city 

Complete
d 

Comple
ted No Comple

ted Number Yes 
List of Routes is 

attached as 
Annexure VE2 

Not 
required 

Not 
required 

Not 
required 

Not 
required 

VE4 Clean fuel and fuel Quality 

VE4.4 
Use of Bioethanol in the 

city/urban transport 
system/waste to energy. 

01 second 
generation(2G) ethanol 

is sanctioned in 
Gorakhpur with 1600 

TPD Bio-mass 
consumption capacity at 

defunct Dhuriapar Co-
operative Sugar Mill. 

01 2G-
ethanol 

plant 

31.03.2
023 No 

01 2G-
ethanol 

plant 
Number No Nil Not 

required 
Not 

required 
Not 

required 
Not 

required 

VE5 Parking Management 

VE 
5.1 

Prevent parking of 
vehicles in the non-

designated areas 

Strict Action Taken 
against the unauthorized 

parking. 86 challans 
done in a month against 

wrong parking. 

Regular 
Activity 

Regular 
Activity No Regular 

Activity Number No Nil Not 
required 

Not 
required 

Not 
required 

Not 
required 

VE 
5.2 Multi-Layer Parking 

01 No/4200 sqm (for 
383 Cars Parking is 

Under progress. 

6 Multi-
Layer 

parking 

30.06.2
024 No 

6 Multi-
Layer 

parking 
Number Yes 

Details Attached 
as Annexure 

VE3 

4321.7 2329.07 1600 2721.7 

5 other multilayer 
parking locations viz. 
Near City Mall, Vijay 
Chauraha, Medical 

College, Bargadwa police 
Chowki and Betiyahata 

Chowk. have been 
identified in the city 

limits. 

Nil Nil Nil 16338 
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VE6 Strengthening of Public Transportation 

VE6.1 Regulate the taxi industry 
Through trade certificate 

and permit for issuing 
such typical vehicles. 

Regular 
Activity 

Regular 
Activity No Regular 

Activity Text No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE6.7 
Steps for promoting battery 

operated vehicles like E-
rickshaw/E-Cart 

Battery operated E 
rickshaws has been 

exempted from registration. 
Registration banned on 

Diesel driven auto rickshaw 
in Gorakhpur city. Only 

CNG/PNG/Petrol driven 
autorickshaw has been 

permitted. Tender has been 
invited for operation of 25 
electric buses. Number of 
CNG/LPG/petrol driven 
autorickshaws has been 

restricted up to 3125 only. 

25 30.6.202
1 No 25 Number No Nil Nil 1143 Nil 3747 

VE8 

Launch Public 
awareness campaign for 

air pollution control, 
vehicle maintenance, 

minimizing use of 
personal vehicle, lane 

discipline, etc. 

District Road Safety 
Committee conduct 3-4 
programmes per year in 
Gorakhpur for creating 

Public Awareness 

Regular 
Activity 

Regular 
Activity No Regular 

Activity Number No Nil _ _ _ 110 

VE9 
Periodic calibration test 

of vehicles emission 
monitoring instruments 

Online testing of PUC has 
been started from 
September 2019. 

Transport Commissioner 
has order for the 

installation of PUC 
centres at every vehicle 

dealer in their workshop 
Vide order dated 20 

November 2020. 
Calibration of PUC 

machines is done once in 
a year. 

Regular 
Activity 

Regular 
Activity No Regular 

Activity Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 
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VE10 

To check the calibration 
of emission monitoring 
equipments, housed in 

Emission Testing 
Centers (ETCs) once in 6 

months to know the 
status of equipments 

vehicles emission test 
done by PUC centres in 
district. Apart from this 

every commercial 
vehicle have to come in 

RTO for fitness test 
every year. All registered 

commercial vehicle's 
fitness conducted by 

REGIONAL INSPECTOR 
posted in RTO office. 

Then a fitness certificate 
issued to t hat vehicle. 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Number No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE11 Phase out old vehicles and vehicle scrappage policy 

VE11.
1 

Inspection /maintenance 
to all BSII & BS III 

Inspection of 
commercial Vehicles is 

done by RI (Tech) in 
office as per norms for 

private vehicles. It is the 
responsibility of vehicle 

owner 

Regular 
activity 

Regular 
activity No Regular 

activity Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE11.
2 

Restriction on plying and 
phasing out of 15 years 
old commercial diesel 

driven vehicles. 

As per order of NGT no 
diesel vehicle older than 

10 years and petrol 
vehicle older that 15 

years is being allow for 
re-registration in the 
district only NOC is 
issued for districts 

allowed by transport 
commissioners or the 

number of such vehicles 
is cancelled 

Regular 
activity 

Regular 
activity No 

Regular 
activity Number No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE11.
3 

Enforcement of law 
against visibly polluting 
vehicles: remove them 

from road, impose 
penalty, and launch 

extensive awareness 
drive against polluting 

vehicles. 

Regular check on visibly 
polluting vechicle is 

conducted and polluting 
vehicles are challaned. 

757 vehicles  are 
challaned in year 2020-

21 

Regular 
activity 

Regular 
activity No 

Regular 
activity Number No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

VE11.
5 

To increase fine on 
vehicle owners (not 

drivers) where the visible 
smoke is emitted and 

noticed. 

As per the Motor Vehicle 
Act,1989 and 

amendments from time 
to time. Rs. 10000/- 

(fine has been increased 

Regular 
activity 

Regular 
activity No Regular 

activity Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 

19



 

up to 10 times) 

VE11.
7 

The restriction on use of 
two stroke vehicles in 

phased manner (2-Stroke, 
3-stroke) 

As per NGT order, use of 
diesel vehicle older than 

10 years and petrol 
vehicle more than 15 

years old is restricted. 
Registration certificate 

of Non-Transport 
Vehicle falling in this 

category has been 
suspended. Currently 

there is no provision for 
restricting use of vehicle 

on the basis of engine 
stroke type 

Nil Nil No Nil Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Required 
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6. Industries 
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IP1 Industrial air pollution control 

IP1.1 
To intensify monitoring of 

industries to reduce of 
emission by the industries. 

Total Air polluting industries in 
Gorakhpur are 49 and their 

monitoring is being done time to 
time by this office. 

49 
Regular 
activity No 49 Number Yes 

List of air 
polluting 

industries 
attached as 
Annexure 

IP1 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.2 
Action against non-complying 

industrial units 

Inspections of industries are 
being done on regular basis and 

find the defaulter of the 
industries action is taken under 

section 31A of air pollution 
(Prevention and control) act 1981 

as amended by UPPCB 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.3 

Shifting/Closing of Polluting 
Industries from non-

conforming to conforming 
area 

There are no industries in non-
conforming area in Gorakhpur. 

Necessary Action will be taken if 
found in future. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.5 

Auditing for Air pollution 
measures and Online 

reporting systems in the 
industrial sectors namely 
Slaughter houses, Sugar 

industries, Textile industries, 
Distilleries, Steel plant, Pulp & 

paper industries 

There are 49 Air polluting 
industries in Gorakhpur. All 49 
industries are installed with air 

pollution control System for 
controlling air pollution such as 
ESP, Wet scrubber, Multicyclone 

dust collector, bag filters etc. 
Continuous Emission monitoring 
system which connects to CPCB 

or UPPCB server also installed in 
only 06 units. 

Regular 
activity 

Regular 
activity 

No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 
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IP1.1
0 

Ensuring installation/Up-
gradation and operation of air 

pollution control devices in 
industries 

During the emission inventory 
survey total 49 air polluting 

industries have been identified. 
Out of these only 25 industries 

have APCS installed. The 
remaining 24 industries having 

sufficient stack height. Additional 
APCS not required. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.1
1 

Action/closure against 
defaulting/unauthorized 

industrial units. 

This is a regular activity to 
identify the defaulting units and 

action is taken time to time by the 
regional office, Gorakhpur.  
Action is taken against 05 

defaulter unit under section 31A 
of air pollution (Prevention and 

control) act 1981 as amended by 
UPPCB 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.1
2 

Ensuring emission standards 
in industries 

The Air polluting industries 
situated in Gorakhpur already 
installed/up-graded with air 
pollution control devices. All 

these air polluting industries are 
monitored by UPPCB time to time 

Regular 
activity 

Regular 
activity 

No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.1
4 

Measures taken for location 
specific Emission reduction. 

Hotspots have been identified for 
construction, traffic congestion, 

road dust, etc and action plan for 
control of air pollution in hotspot 

is being implemented 

Regular 
activity 

Regular 
activity 

No 

Regul
ar 

activit
y 

Number Yes 

Details of 
Hotspots 

attached as 
Annexure 

IP 2 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.2
6 

Bank guarantee should be 
taken for the compliance of 

conditions imposed in 
CTO/CTE for control of 

Environmental Pollution from 
industries. 

Bank guarantee shall be taken for 
the compliance of conditions 

imposed in CTO/CTE for control 
of Environmental pollution from 

industries 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.2
8 

Implementation of SOx and 
NOx standards notified by 

MOEF&CC 

SOx and NOx standards for 
industries notified by MoEF& CC 

notification GSR 96(E) dated 
29.01.2018 has been 

implemented. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 
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IP1.2
9 

Prepare and implement local 
area action plan for pollution 

hotspots and strict 
enforcement of air pollution 

control measures in all 
industries, including those 

located in unauthorized areas. 

Implementation for pollution 
hotspots, inspection team will be 
constituted by DM Gorakhpur to 
have a surveillance on industries 
and a team along with concerned 
depts for those industries which 

located in unauthorized area shall 
be constituted as soon as 

possible. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Text No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.3
0 

Assess the number of 
industrial units that are non-

compliant and prepare 
unit/plant wise action plan for 
time bound compliance or be 

shut down. 

Periodic inspection of industries 
is done and necessary action 
taken against non-compliant 

industries. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.3
2 

Industrial units to install 
water spraying system of 

internal roads and washing of 
tyres of vehicles 

Water sprinkling being done 
using existing infrastructure 

Regular 
activity 

Regular 
activity 

No 

Regul
ar 

activit
y 

Text No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.3
3 

Monitoring of Cane Kolhus for 
compliance of CPCB 

guidelines. 
No cane kohlus in Gorakhpur Nil Nil No Nil Number No Nil 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.3
4 

Support to Cane Kolhus for 
installation of appropriate Air 

Pollution Control System 
No cane kohlus in Gorakhpur. Nil Nil No Nil Number No Nil 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP1.3
5 

To conduct feasibility study to 
phase out small boilers in 

Industrial Clusters in GIDA by 
centralized steam supply 

system 

Feasibility study will be carried 
out with help of IoR selected 

under NKN 

1 
feasibili
ty study 

31.12.2
022 

No 

Awar
d of 

feasib
ility 

study 

Text No Nil Nil Nil Nil 10 
Lakhs 

IP3 OCEMS in Industries 

IP3.1 

There should be provision to 
use CEMS data as legal 

evidence and a policy be 
framed in consultation with 

Central Pollution Control 
Board. 

Monitoring is done through 
OCEMS in 06 industry. 

Regular 
Activity 

Regular 
Activity No 

Regul
ar 

Activi
ty 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP3.5 
Monitoring of industrial 

emission including real time 
online monitoring through 

OCEMS installed by 06 polluting 
industries. 

Regular 
Activity 

Regular 
Activity No 

Regul
ar 

Activi
No. No Nil 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 
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OCEMS (Online Continuous 
Emission Monitoring System) 

and live camera feed and to 
take action against non-

complying industrial units 

ty 

IP4 Clean fuel in industries             

IP4.1 

Introduction and shifting 
towards cleaner fuels in 

industries where PNG supply 
is available 

Direction has been issued to 
UPSEIDA to ensure availability of 

cleaner fuel in Industrial area 
GIDA by Department of 

Infrastructure and Industrial 
Development 

Nil 

06 
months 

after 
the 

availabi
lity of 

PNG/C
NG 

No Nil Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP4.2 
Conversion to CNG/PNG from 

wood / coal and other agro 
and fossil fuels. 

Direction has been issued to 
UPSEIDA to ensure availability of 

cleaner fuel in Industrial area 
GIDA by Department of 

Infrastructure and Industrial 
Development. 

Nil 

06 
months 

after 
the 

availabi
lity of 

PNG/C
NG 

No Nil Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP4.4 
Establish a protocol for using 
cleaner fuels & technology in 

industries 

Cleaner fuel & technologies in 
industries are promoted. 

Regular 
Activity 

Regular 
Activity No 

Regul
ar 

Activi
ty 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP4.5 

Restriction on using un-
authorised fuels in industries 

such as rubber, polythene, 
cotton bags, etc. and other 

dirty fuels. 

Already restricted on using 
unauthorised fuels in industries 
and actions are being taken on 

defaulters as per norms. 

Regular 
Activity 

Regular 
Activity No 

Regul
ar 

Activi
ty 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP4.8 
Preparation and 

implementation of Industrial 
hotspot action plan 

Industrial hotspots are identified 
and necessary action taken 

Regular 
Activity 

Regular 
Activity No 

Regul
ar 

Activi
ty 

Number Yes 

Details of 
Hotspots 

attached as 
Annexure 

IP2 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP5 Control of air pollution from Brick kilns 

IP5.1 Adapting new technologies for 
Brick kilns 

228 brick kilns are situated in 
Gorakhpur. 78 brick kilns are 
already converted to Zig Zag. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 
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IP5.2 

Identification of brick kilns 
and their regular monitoring 
including use of designated 

fuel and closure of 
unauthorized units. 

Regular monitoring and 
identification of brick kilns for 
use of designated fuel is being 
done by this office time to time 

and action taken against 
unauthorized brick kilns. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP5.3 
Conversion of natural draft 

brick kilns to Force/ induced 
draft. 

228 brick kilns are situated in 
Gorakhpur. Brick Kilns owners 
will be encouraged to adopt for 

cleaner technologies. Timeline for 
Zig-Zag technology is not given by 

CPCB in other than NCR cities. 

228 

Timelin
e for 

Zig-Zag 
technol
ogy is 

not 
given 

by 
CPCB in 

other 
than 
NCR 

cities. 

No 228 Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP5.4 

Closure of unauthorized units 
by seeking the possibility for 

shifting of kilns outside 
corporation limits. This 
should be replaced as 

"Closure of brick kilns not 
conforming the siting 

guidelines of UP Govt." as 
shifting is not possible 

If this type of situation is 
identified then immediate action 

shall be initiated. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP5.5 

Prescribe design 
specifications for improved 

kilns and ensure compliance 
checking to know that 

conversion has actually taken 
place. 

All the officers have been 
instructed to ensure compliance 
for checking to know that brick 

klins actually converted into 
prescribed design or not. In case 

of defaulting action shall be taken. 

Regular 
activity 

Regular 
activity 

No 

Regul
ar 

activit
y 

Text No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 
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IP5.6 

To identify the clusters of 
brick kilns including upwind 

& downwind monitoring 
locations for ambient air 

quality monitoring. 

Piprauli and Jungle Kaudia, in 
upwind direction and Sardaar 

nagar, in downwind direction has 
been identified as major clusters 

of Brick kilns. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP5.7 

To impose cluster pollution 
responsibility conditions in 
the Consent to Operate of 

brick kilns in the clusters after 
due consultation with brick 

kilns operators 

The cluster pollution 
responsebility condition in the 

CTE of brick killns shall be 
imposed at the time of granting 

CTE of brick killns 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP11 Control of air pollution from generator sets 

IP11.
1 

Allow only DG sets meeting 
emission and design of 

chimney/ exhaust, acoustic 
enclosures standards to 

operate 

Industries are equiped with DG 
sets having accoustic enclosure 

and appropriate height of 
chimneys. 

Regular 
activity 

Regular 
activity No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP11.
2 

Curtail use of DG Sets in social 
events by providing 
temporary electric 

connections and 
uninterrupted power supply 

UPPCL should ensuring 
availability of 24 hrs power 

supply to the consumers. It is 
further to add that on occasion of 

any social event in Gorakhpur 
town temporary connection are 

released on demand of 
organisers. 

Regular 
activity 

Regular 
activity 

No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP12 Control of air pollution from waste incineration 

IP12.
2 

Implement CEMS for 
incinerators and provide data 

on emissions on an open 
platform 

No incinerator is situated in 
Gorakhpur and provide the data 
of emission to CPCB or UPPCB 

and on an open platform. 

Nil Nil No Nil Nil No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 
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IP13 Renewable Energy 

IP13.
2 

Identify and target 
commercial and industrial 

establishments for installation 
of roof top solar system 

This action will be taken up as per 
given timeline.  No action yet as 

Action plan is approved in 
March21. 

0.4MW 
31-03-
2025 No 

0.4 
MW Number No Nil 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP13.
4 

Organise consumer outreach 
programme for roof top solar 

programme 

This action will be taken up as per 
given timeline.  No action yet as 

Action plan is approved in 
March21. 

Organis
e 

Progra
mme 

for roof 
top 

solar 
progra
mme 

31-03-
2025 

No 

Organ
ise 

Progr
amme 

for 
roof 
top 

solar 
progr
amme 

Number No Nil Nil Nil Nil 80 Lacs 

IP14 Accelerate the technological transformation of enterprises and improve their technological innovation capabilities 

IP14.
1 

Establishment of Knowledge 
Centre for promotion of 

technological transformation 
for desulfurization, 

denitrification, efficient dust 
removal, volatile organic 
compound control, diesel 
engine (vehicle) emission 

purification, environmental 
monitoring, and new energy 

vehicles, smart grids, etc. 

Work will be taken up as per 
given timeline under NKN 

Establis
hment 

of 
Knowle

dge 
Centre 

with 
the help 

of 
Educati

onal 
Institut
e/Cons
ultancy 
Firms 

31-08-
2021 No 

Establ
ishme
nt of 

Know
ledge 
Centr
e with 

the 
help 

of 
Educa
tional 
Instit
ute/C
onsult
ancy 

Firms 

Yes No Nil Nil Nil Nil 20 

IP14.
2 

Conduct clean production 
audits on key industries such 
as Paper & Pulp, Sugar, Dying 
&Distillery sector, Slaughter 

house 

Clean production audits on key 
industries such as Paper & Pulp, 
Sugar, Dying &Distillery sector, 

Slaughter house are done 
regularly 

Regular 
activity 

Regular 
activity 

No 

Regul
ar 

activit
y 

Number No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 
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IP14.
3 

Promote Circular Economy- 
Encourage the development of 
industrial clusters, implement 

circular transformation, 
promote energy cascade 

utilization, water recycling, 
waste exchange and 
utilization, and land 

conservation and intensive 
utilization and build circular 
industries system. Promote 

the co-processing of waste in 
industrial kilns and blast 

furnaces such as cement and 
steel. Vigorously develop the 

remanufacturing of 
mechanical and electrical 
products and promote the 

development of the resource 
recycling industry. 

This action will be taken up.  No 
action yet as Action plan is 
approved in March21. With 
consensus of the concerned 

department, Circular 
transformation, energy cascade 
utilization will be encouraged 

To be 
decided 

To be 
decided 

No 
To be 
decid

ed 
Number No Nil 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 

IP14.
4 

Vigorously cultivate energy 
conservation and 

environmental protection 
industries 

Activities will be taken up in 
coordination of Bureau of Energy 

efficiency, GOI 

Regular 
Activity 

Regular 
Activity No 

Regul
ar 

Activi
ty 

Yes No Nil 
Not 

Require
d 

Not 
Require

d 

Not 
Require

d 

Not 
Require

d 
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6. Waste and Biomass Burning and Dumping 
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BB1 Biomass Burning 

BB1.1 
Regular check and control 

of burning of municipal 
solid wastes 

Immediate detection and strict 
action against cases of burning 

of MSW. Area Sanitary 
Inspectors are instructed for 

not let happen illegal burning of 
MSW 

Regular 
activity 

Regular 
activity No 

Regular 
activity Number No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

BB1.2 
Defaulters for open 

burning to be imposed 
fines 

Immediate detection and 
imposition and realization of 

fine against cases of burning of 
MSW. Ward Sanitary Inspectors 

extinguish biomass burning 
with the help of safai karmchari 

if it is there. 

Regular 
activity 

Regular 
activity No Regular 

activity Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

BB1.3 Identify Garbage burning 
locations 

Geo tagging of garbage burning 
locations 

Regular 
activity 

Regular 
activity 

No Regular 
activity 

Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

BB1.4 
Prohibition/complete ban 

on garbage burning. 

Burning of Solid Waste is 
banned as per the provisions of 

Rule 4(2) of Solid Waste 
Management Rules 2016. The 
garbage burning ban has been 

incorporated in the MSW 
Management and Cleanliness 

bylaws of ULBs 

Regular 
activity 

Regular 
activity No 

Regular 
activity Number No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 
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BB1.5 

Launch extensive drive 
against open burning of 
bio-mass, crop residue, 

garbage, leaves, etc. 

Immediate detection and strict 
action against cases of burning 
of MSW, Crop residue, biomass 

etc. 

Regular 
activity 

Regular 
activity 

No Regular 
activity 

Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

BB1.6 
Construction of advanced 
waste management Site. 

Land has been identified and 
70% of identified land has been 

purchased from the farmers. 
Soil testing has been carried by 
Implementing agency C&Ds UP 

Jal Nigam. DPR is under 
preparation 

Establis
hment 

of MSW 
Manage

ment 
Facility 

31.03.2
022 No  Number No Nil Nil Nil Nil 2500 

BB1.7 
Regular collection and 

control of municipal solid 
wastes. 

210 nos of GPS mounted 
vehicles are used to door-to-

door waste collection in all 70 
wards 

70 
wards 

Regular 
activity No NA Number No Nil Nil Nil Nil 4200 

BB1.8 

Providing Organic Waste 
Compost machines, 
decentralization of 

processing of Waste, dry 
waste collection centres. 

Work will be taken up as per 
timeline. No progress yet as 
plan is approved in March21 

Nil Nil No Nil Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

BB1.9 
Awareness for controlling 
of burning of agricultural 
waste and crop residues. 

Action plan for awareness 
Generation &IEC activities on 
crop residue management has 
been prepared by agriculture 
department for awareness on 

burning of Crop residue 

Regular 
Activity 

Regular 
Activity 

No Regular 
Activity 

Number Yes 

Details are 
attached as 
Annexure 

WB1 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

BB 
1.10 

No plot should be left open 
more than 02 years and 

planting of trees must be 
mandatory on vacant 

plots. 

No unallotted Plot in GDA 

Provisi
ons be 

made in 
the 

byelaws 
Regular 
Activity 

31.03.2
022 

No 

Provisio
ns be 

made in 
the 

byelaws 
Regular 
Activity 

Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

BB 
1.12 

Mapping of legacy waste 
and waste dumping sites 

in the city 

1. Akala Bandh- 1.5 lakh MT 
Comple

ted 
Comple

ted No Complet
ed No. No Nil Not 

Required 
Not 

Required 
Not 

Required 

Not 
Require

d 2. Mashera Jungle Hakim no.1- 
2.31 lakh MT 
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BB 
1.13 

Bioremediation/ bio-
mining of legacy waste 

Work will be taken up as per 
timeline. No progress yet as 
plan is approved in March21 

Nil 31.03.2
023 No Nil Number No Nil Nil Nil Nil 1906.7 

BB 
1.14 

Development and 
implementation of 

integrated door to door 
waste collection system 

with GPS mounted waste 
collection vehicles and 

mobile App to facilitate the 
households 

210 nos of GPS mounted 
vehicles are used for door-to-
door waste collection in all 70 

wards. 

Regular 
activity 

Regular 
activity 

No Regular 
activity 

Number No Nil Nil Nil Nil 250 

BB 
1.15 

EPR compliance for plastic 
waste 

Work will be taken up as per 
timeline. No progress yet as 
plan is approved in March21 

Nil 
31.03.2

022 No Nil Number No Nil 
Not 

Required 
Not 

Required 
Not 

Required 

Not 
Require

d 

BB 
1.16 

Preparation and 
implementation of Waste 

Burning hotspot action 
plan 

Work will be taken up as per 
timeline. No progress yet as 
plan is approved in March21 

Nil 31.06.2
021 No Nil Number No Nil Not 

Required 
Not 

Required 
Not 

Required 

Not 
Require

d 

BB2 Ensure segregation of 
waste at source 

Work will be taken up as per 
timeline. No progress yet as 
plan is approved in March21 

Nil 31.03.2
022 No Nil Number No Nil Not 

Required 
Not 

Required 
Not 

Required 

Not 
Require

d 

BB3 

Proper collection of 
Horticulture waste and its 

disposal following 
composting-cum 

gardening approach 

composting is done in 78 No. of 
Parks 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Number Yes 

List of 
Parks 

attached as 
Annexure 

WB2 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

BB4 Recycling plants for dry 
waste. 

In Nagar Nigam Gorakhpur 1 no 
of MRF has been constructed in 

Subhas Chandra Bos Nagar. 1 
no of plastic shredder machine 

is being installed having 
capacity of 180 kg/hr at this 

MRF. 4 nos MRF is also 
proposed in Different zones. 

4 31.03.2
022 

No 4 Number No Nil Nil Nil Nil 500 
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BB10.2 

Adopt roadmap for zero 
landfill policy to promote 

decentralized waste 
segregation, reuse and 

recycling 

Work will be taken up as per 
timeline. No progress yet as 
plan is approved in March21 

Nil 31.03.2
022 

No Nil Text No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

BB11 
Fire crackers—regulate to 

control their usage 

As per Hon'ble Supreme Court's 
directions sale of fire crackers 
was banned in Gorakhpur city 

during Diwali festival 

Regular 
Activity 

Regular 
Activity No 

Regular 
Activity Text No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

DF1 Domestic Fuel 

DF1.1 
Increasing the LPG 

connections in low-income 
strata. 

71% penetration of LPG 
connections under Ujjwala 
scheme in Gorakhpur city 

Regular 
activity 

31.03.2
022 No 

Regular 
Activity Number No Nil 

Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 

DF1.2 

Ensuring promotion and 
use of cleaner fuel (i.e., 

LPG) instead of coal fired 
chula s or fire-woods in 

the hotels and open spaces 

79405 LPG connection has been 
already distributed against 1, 

11,837. 

Regular 
Activity 

Regular 
Activity No Regular 

Activity Number No Nil Not 
Required 

Not 
Required 

Not 
Required 

Not 
Require

d 
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Air Quality Data 
 

 

Air Quality Data 

Actio
n 

Code 
Action Point Field 

type 

Atta
ch
me
nt 

Jan-
20 

Feb-
20 

Mar-
20 

Apr-
20 

May
-20 

Jun-
20 

Jul-
20 

Aug-
20 

Sep-
20 

Oct-
20 

Nov-
20 

Dec-
20 

Jan-
21 

Feb-
21 

Attach
ment 

Conten
ts 

AQ1.
1 

Monthly averages for PM2.5 (In 
µg/m3) Number                 

AQ1.
2 

Monthly averages for PM10 (In 
µg/m3) 

Number 
 

261.8 229.4 326.4 45.1 85.1 104.1 118.6 130.3 144.6 168.1 199.8 237.2 265.6 267.1 
 

AQ1.
3 

Monthly averages for SO2 (In 
µg/m3) Number  12.2 11.7 31.9 1.3 4.7 5.4 5.7 6.6 6.9 7.4 8.9 11.5 12.6 12.7  

AQ1.
4 

Monthly averages for NO2 (In 
µg/m3) Number  24.3 24.1 43.5 3.6 9.8 10.8 11.7 12.3 13.1 14.2 17.7 23.2 24.7 24.5  

AQ1.
5 

Annual averages for PM2.5 (In 
µg/m3) 

Number 
 

_ 
 

AQ1.
6 

Annual averages for PM10 (In 
µg/m3) Number  170.88  

AQ1.
7 

Annual averages for SO2 (In 
µg/m3) Number  9.52  

AQ1.
8 

Annual averages for NO2 (In 
µg/m3) 

Number 
 

17.36 
 

AQ1.
9 Monthly Meteorological Data   NA  
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MICROLEVEL PLANNING OF CITY ACTION PLAN- GORAKHPUR 

DEPARTMENT NAME: UTTAR PRADESH POLLUTION CONTROL BOARD 
Air quality monitoring network 

Action point Time Target Implementation 
agencies 

Air Quality Index to be calculated and disseminated to the people through website and other media (on 
maximum fortnightly basis for manually operated monitoring stations and real time basis for continuous 
monitoring stations 

15 days and thereafter as regular 
activity 

UPPCB 

Micro level planning  

Project 
name  

Details of work  Target 
reduction 

Total 
Cost 
(In Lacs) 

Project 
timeline   

Source of 
funding 

Funds released Additional fund 
requirement 

Officer responsible  
Project 
implementation 

Project 
review 

Installation 
of CAAQMS 
in 
Gorakhpur 
city 

03 CAAQMS are required in 
Gorakhpur City as per CPCB norms. 
Supply order has been issued by 
UPPCB for installation of 01 
CAAQMS in MMMUT, Gorakhpur.  
 
01 CAAQMS installed by Indian 
Institute of Tropical Meteorology, 
Pune and functional. CAAQMS of 
IITM is proposed to be integrated 
with CPCB national Network. Details 
of 01 CAAQMS installed in 
Gorakhpur is given below: 

City  No. of CAAQMS 
installed 

Gorakhpur 01 
Locations details: 

1. Collectorate, Gorakhpur 
 
01 more stations required as per 
CPCB norms in Gorakhpur city. 
Demand has been raised to CPCB 
for installation of CAAQMS under 
NCAP. 

Low For 01 
CAAQMS 
of UPPCB 
Capex 
and 5 year 
O&M Cost 
required 
Rs. 130 
lacs/yr. 
 

March21 
 
 
 
 
 
 

UPPCB 
 
 
 
 
 
 
 
 
 

Rs. 120 lacs No Chief Environment 
Officer 
(Laboratory) 
UPPCB 
 
 
 
 
 
 

Member 
Secretary, 
UPPCB 
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Timelines for the project – Installation of CAAQMS in GORAKHPUR 

 

Activity  Sub-activity Timeline  Remarks 
Sep 20 Oct 20 Nov 

20 
Dec 
20 

Jan 
21 

Feb 
21 

March 
21 

Pre-
bidding 
stage 

Preparation of tender document        The project is being 
retendered 

Bidding 
stage 

Calling of bids& its approval         completed 
Release of work order        completed 

Project 
execution 

Procurement of CAAQMS        completed 
Selection of location        completed 
Installation of CAAQMS        Under process 
Connecting CAAQMS to the online CPCB server for real time 
monitoring 

       Under process 

 Calibration of CAAQMSs  Regular Activity 
 

 

Mechanism for Monitoring, Review and reporting  

Key performance 
indicators  

Performance assessment (for 01 station of UPPCB) Reasons for delay in 
completion  

Steps taken to minimize the 
delay Parameter Details  

Timely completion of 
activities   

Procurement  Work order 
issued 

Completed Completed 

Installation    
Operation of the 
CAAQMS 

Total parameters analysed   
No. of non-operation days  
Calibration of CAAQMSs   

Data availability and 
usage 

Setting public alerts when pollution is high   
Data availability on public domain through SAMEER App   
Trend analysis of level of pollutants over a period of time  
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S.No. Name of the station Latitude Longitude
Category of 

station
Type of 
Station

Parameters 
Monitored

1
Station Code-728, M.M.M. 
University of Technology, 

Gorakhpur
26˚43'53.1" 83˚25'57.5" Residential Manual PM₁₀, SO₂, NO₂

2
Station Code-729, India 

Glycol LTD., GIDA, 
Gorakhpur

26˚44'52.8" 83˚13'28.1" Industrial Manual PM₁₀, SO₂, NO₂

3
Station Code-730, Jal Kal 

Building, Golghar, Gorakhpur
26˚45'2.2" 83˚22'12.3" Commercial Manual PM₁₀, SO₂, NO₂

Manual Air Monitoring Stations in Gorakhpur City

Annexure CB2
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MICROLEVEL PLANNING OF CITY ACTION PLAN- GORAKHPUR 

DEPARTMENT NAME: UTTAR PRADESH POLLUTION CONTROL BOARD 
 

Knowledge and database augmentation – Source apportionment studies (Monthly) 

Action point Time Target Implementation agencies 

Comprehensive Source Apportionment, Emission Inventory & Carrying Capacity Assessment approx.  3 years (after 
receiving of funds from 
CPCB/MoEF&CC) 

UPPCB  

 

 

Timelines for the Comprehensive SA/EI study for GORAKHPUR (Expected timeline depending upon availability of funds from CPCB/NCAP) 

Activity  Sub-activity (Expected timeline depending upon availability of funds from 
CPCB/NCAP) 

Remarks 

Sept 
21 

Oct 21-
Sep 22 

Sept 22-
Dec 22 

Jan 23 – Jul 
23 

Aug -Oct 
23 

Nov 23-
Dec 23 

  25% 25% 25% 25%  
Proposal stage Release of work order        
Project 
execution 

Data collection for emission inventory         
Preparation of emission inventory        

Micro level planning 
 
Project name  Details of work Target 

reduction  
Total Cost 
(In Lacs) 

Project 
timeline   

Source of 
funding 

Funds 
released 

Additional 
fund 
requirement 

Officer responsible  
Project 
implementation 

Project 
review 

Comprehensive Source 
Apportionment, 
Emission Inventory & 
Carrying Capacity 
Assessment study for 
Gorakhpur 

Work will be started after receiving 
the funds from CPCB/MoEF&CC. 

- Rs 150 lacs 03 Years after 
receiving of 
funds 

CPCB/MoEF&CC Nil Rs. 150 lacs Chief 
Environment 
Officer 
(Laboratory) 
UPPCB/ AQM 
Division, CPCB, 
Delhi 

Member 
Secretary, 
UPPCB/  
AQM 
Division, 
CPCB, 
Delhi Emission Inventory on 

basis of Secondary 
data 

Emission Inventory based on 
secondary data is prepared and 
Draft is approved by CPCB. 

- Done by 
UPPCB on 
its resources 

Completed _ _ _ 

Annexure CB3
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Procurement & establishment of monitoring stations         
Sampling & Analysis        
Dispersion & Receptor modelling         
Data interpretation & compilation , Draft Report        
Final report preparation &submission        
Presentation & discussion on the submitted report        

 

Timelines for the Comprehensive CC study for GORAKHPUR (Expected timeline depending upon availability of funds from CPCB/NCAP) 

Activity  Sub-activity (Expected timeline depending upon availability of funds 
from CPCB/NCAP) 

Remarks 

Sept 
21 

Oct 21-
Jan-22 

Feb22-
Apr 22 

May22-
Jul 22 

Aug22 - 
Oct22 

  25% 25% 25% 25%  
Proposal stage Release of work order       
Project execution Data collection and compilation of monitored data for the 10 years       

Preparation of emission inventory       

Application of dispersion model       

Literaturereview and protocol for CC       

Data interpretation & compilation        

Final report preparation &submission       

Presentation & discussion on the submitted report       
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Uttar Pradesh Pollution Control Board 
  

Training Calendar 2021-2022  
A. Training and Capacity building of UPPCB officials 

S. No. Training Topics  Mode of Training  Training Agency Duration/Timeline 

for Development 
of Training 

modules 

Duration Tentative Schedule Tentative Number 

of Participants 

Remarks 

1 Functioning of Air 

Pollution Control 

System (APCS) 

installed in 

Industries 

Online UPPCB Dec-21 3 Days Jan-March 2022 10/ NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

2 Training for 

Preparation and 

Up-gradation of 

Emission 
Inventories on 

GIS Platform 

along with Source 

Apportionment 

Studies and its use 
for up-gradation 

of City Clean Air 

Action Plans 

Online UPPCB Jan-22 5 Days Jan-March 2022 5/NAC Timeline is 

subjected 

to 

availability 
of funds 

under XV 

FC 

Annexure CB4
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3 Training on Air 

Quality 

Monitoring which 

includes Ambient 

AQM, Monitoring 
of Pollution 

Sources and 

Hotspots for 

intervention 

impact assessment 

along with data 
interpretation and 

proposed actions 

Online UPPCB Sep-21 2 days Jan-March 2022 10/NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

4 Training on 
Assessment of 

Pollution Load of 

sources including 

stack monitoring, 

assessment of 
suspended dust by 

roads etc. along 

with data 

interpretation 

Online UPPCB Sep-21 3 Days Dec 2021-Feb 
2022 

10/NAC Timeline is 
subjected 

to 

availability 

of funds 

under XV 
FC 

5 Training on 

Virtual monitoring 

of pollution 

sources through 

online portal from 
Control Rooms 

Online UPPCB Jun-21 2 days July- Dec 2021 10/NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

6 Training on the 
Use of Laboratory 

Information 

Management 

System (LIMS) 

Online UPPCB Jun-21 3 Days July- Dec 2021 10/NAC Timeline is 
subjected 

to 

availability 

of funds 

40



under XV 

FC 

7  Training on Noise 

Monitoring, 

preparation of 
Noise Maps and 

data interpretation 

Online UPPCB Jun-21 2 Days July- Dec 2021 2/NAC Timeline is 

subjected 

to 
availability 

of funds 

under XV 

FC 

8 GIS Training for 

Air Pollution 

Source 

Identification and 

their Monitoring 

Offline  Residential 
Training 

Conducted by 

Remote Sensing 
Application 

Centre, Lucknow 

_ 1 week 11 May- 18 May 2 UPPCB HQ & 1 

from each NAC 

Total 9 

  

9 Advance 

Instrumental 
Analytical 

Techniques and 

Preventive 

Maintenance 

Offline  National Institute 
of Occupational 

Health, Nirmal 
Bhavan, 

Poojanahalli Road, 
Off NH-7, 

Devanahalli Taluk, 

Kannamangala 
Post, Bangalore-

562 110 

_ 1 week 7 June- 14 June 2 UPPCB HQ & 1 

from each NAC 
Total 9 

  

10 Advance 

Instrumental 

Analytical 

Techniques (AAS, 
ICP-OES, XRF, 

GC-MS, ATDGC, 

HPLC, IC, EC/ 

OC, TOC etc.) 

Offline  Analytical 

Instrumentation 
Division, National 

Environmental 
Engineering 

Research Institute, 

Nehru Marg, 
Nagpur – 440 020 

_ 1 week 15 June- 21 June 2 from UPPCB HQ   
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11  Training on 

Preparation of 

Standard 

Operating 

Procedures for 
Analytical 

Techniques 

Offline   IITR, Lucknow _ 1 week 12 July- 18 July 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

12 Training on 

Measurement 
Uncertainty  

Offline  4-days Training 
conducted by BIS/ 

CIPET 

_ 4- days 16 Aug-19 Aug 2 UPPCB HQ & 1 

from each NAC 
Total 9 

Will be 

subjected 
to COVID- 

19 

Pandemic 

Conditions 

13 Laboratory 

Quality 

Management & 

Internal Audit as 
per ISO: IEC 

17025:2017 

Offline  4-days Training 

conducted by BIS/ 
CIPET 

_ 4- days 13 Sept-16 Sept 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjected 

to COVID- 

19 
Pandemic 

Conditions 

14 Real Time 

Monitoring of 
Continuous 

Ambient Air 

Quality 

Monitoring 

(CAAQM), 
Merits, Demerits, 

Standard 

Operation & 

Maintenance 

Procedures, Data 
Validation, 

Interpretation & 

Presentation. 

Calibration & 

Offline  Private Vendor _ 3 days 20 April- 22 April 2 from UPPCB HQ   
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Quality 

Assurance, 

Uncertainty 

Aspects and 

Related Formats/ 
Check Lists 

15 Air Pollution 

Control Devices & 

OCEMS for 
various sectors 

Offline  Environment 

Management 
Division, 

Engineering Staff 

College of India, 
GachiBowli, 

Hyderabad – 500 

032 

_ 1 week 4 october-10 

October 

2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjevted 

to COVID- 
19 

Pandemic 

Conditions 

16  Environmental 
Data 

Interpretation, 

Compilation, 

Analysis, 

Presentation and 

Reporting – 
Hands-on-

Training and Case 

Study 

Offline  Indian Statistical 
Institute, 7, S.J.S. 

SansanwalMarg, 
New Delhi -110 

016 

_ 1 week 18 Dec-24 Dec 2 UPPCB HQ & 1 
from each NAC 

Total 9 

Will be 
subjevted 

to COVID- 

19 

Pandemic 

Conditions 

17 Environmental 

Legislations, 

Interpretation, 

Enforcement, 

Legal and 
Statutory 

Offline  National Law 
School of India 
University, Post 

Bag No. 7201, 
Nagarbhavi, 

Bangalore – 560 

072 (Karnataka) 

_ 1 week  3 Jan,22 - 9 

Jan,22 

2 from UPPCB HQ Will be 

subjevted 

to COVID- 

19 

Pandemic 
Conditions 
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Requirements – 

Case Studies 

B. Training and Capacity building of  Urban Local Bodies and Other Stakeholders   

S.No. Training Topics  Mode of Training  Training Agency Duration/Timeline 

for Development 
of Training 

modules 

Duration Tentative Schedule Tentative Number 

of Participants 

  

1 For Air Pollution 

Control System 

(APCS) Operators 

& Supervisors in 

Industries for 
effective 

functioning of 

APCS 

online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

2 For Boilers 

Operators with the 

objective of 

ensuring Efficient 

& Pollution free 
operation of 

Boilers installed in 

the industries 

online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

3 For employees of 
ULBs regarding 

Control of Air 

Pollution 

online UPPCB Sep-21 5 Days Oct 2021- March 
2022 

All concerned 
employees of 

ULBs 

Timeline is 
subjected 

to 

availability 

of funds 

under XV 
FC 
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4 For Site Incharge 

and Supervisors of 

Construction & 

Infrastructure 

Development 
Projects for 

control of Dust 

Pollution and use 

of Dust App 

online UPPCB Sep-21 3 Days Oct 2021- March 

2022 

All opreative 

construction 

projects 

Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

5 For Making the 

RWAs & Citizens 

to adopt 

environmentally 

friendly practices 
and motivate them 

to lead reduced 

pollution load 

lifestyles and 

recognising them 
as Paryavaran 

Prahari along with 

development of a 

Mobile App 

 

 
  

online UPPCB Sep-21 1 week Oct 2021- March 

2022 

For Mass 

Awareness 

Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

C. Training and Capacity building of Local Technical Institutes with the help of IoR identified under NKN   

S.No. Training Topics  Mode of Training  Training Agency Duration/Timeline 
for Development 

of Training 
modules 

Duration Tentative Schedule Tentative Number 
of Participants 
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1 Preparation and 

Up gradation of 

Emission 

Inventories on 

GIS Platform 
along with Source 

Apportionment 

Studies and its use 

for upgradation of 

City Clean Air 

Action Plans 

online UPPCB Dec-21 5 Days Jan-March 2022 05/ Local Institutes Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

2 Air Quality 

Monitoring which 

includes Ambient 
AQM, Monitoring 

of Pollution 

Sources and 

Hotspots for 

intervention 
impact assessment 

along with data 

interpretation and 

proposed actions 

online UPPCB Dec-21 3 days Jan-March 2022 05/ Local Institutes Timeline is 

subjected 

to 
availability 

of funds 

under XV 

FC 

3 Assessment of 

Pollution Load of 

sorces including 

stack monitoring, 

assessment of 
suspended dust by 

roads etc. 

online UPPCB Dec-21 4 Days Jan-March 2022 50/ Local Institutes Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 
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Uttar Pradesh Pollution Control Board 

 

Public Awareness & Engagement Calendar FY - 2021-22 
 

S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

1 April-June 2021 

Clean Environment Hackathon, 2021 (Online 

Hackathon for moonshot awareness campaign 

tool to help people to assess environmental 

impact of their lifestyle, thereby coaxing them to 

reduce their environmental footprints.) 

UPPCB 
Students & 

Professionals 

UPPCB/CSR 

Funds 

2 
April 2021- 

March 2022 

Paryavaran Prahari Programme for orientation of 

people on various environmental issues by 

involving them in IEC activities 

UPPCB All Citizens 
UPPCB 

Funds 

3 22nd April, 2021 World Earth Day – Restore Our Earth 
Madhyamik Shiksha/Basic 

Education & Industries 

Class 1 – 12/ 

Industries 

Departmental 

Funds & CSR 

Funds 

4 5th June 
World Environment Day – Ecosystem 

Restoration 

Environment, Forest & 

Climate Change Department 

U.P. 

Schools/Colleges/

RWAs /Industries 

Government 

Funds & CSR 

funds 

49

FreeText
Annexure PO1



S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

5 
1st July – 7th 

July, 2021 
Van Mahotsav (Plantation Drives) 

All 

Departments/Agencies/Indu

stries and Individuals 

Schools/Colleges/

RWAs/Industries/ 

Government 

Departments 

Government 

Funds & CSR 

funds 

6 
16th September, 

2021 

World Ozone Day - Ozone: All there is between 

you and UV 

Environment, Forest & 

Climate Change Department 

U.P. 

Schools/Colleges/

RWAs/Industries 
 

7 

20th September – 

23rd September, 

2021 

PUC Awareness Drive Transport Department UP All Stakeholders 
Departmental 

Funding 

8 

24th September, 

2021 – 30th 

September, 2021 

Graded Response Action Plan Awareness 

Workshop 

UPPCB & District 

Environment Committee 
All Stakeholders 

UPPCB 

Funds 

9 
1st October, 

2021 
C&D Waste Management Awareness Workshop 

Urban Development 

Department 

CREDAI/Builder

s/Contractors 

Departmental 

Funding 

10 
2nd October, 

2021 

Solid Waste Management – Engaging 

Ragpickers and Society 

Urban Development 

Department 

RWAs/Rag 

pickers/Waste 

Warriors 

Departmental 

Funding 

11 
October,2021 – 

Every Saturday 
Plogging: Plog-a-thon UPPCB 

RWAs/Industries/

Institutes/Schools 
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S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

12 

25th October, - 

29th October, 

2021 

Fire Crackers Awareness Campaign 

Higher/Madhyamik/Basic 

Education Department & 

District Environment 

Committee 

Schools/Colleges/

RWAs 

Departmental 

Funding 

13 

11th January – 

17th January, 

2022 

Road Safety Awareness – Traffic Management 

& Air Pollution 

Transport Department & 

Traffic Police 
All Stakeholders 

Departmental 

Funding 

12 
24th January, 

2022 

Circular Electronics Day – Electronic Waste 

Awareness Workshop 
UPPCB All Stakeholders 

UPPCB & 

CSR Funds 

13 
2nd February, 

2021 
World Wetland’s Day   Awareness Programme 

Environment, Forest & 

Climate Change Department 

U.P. 

All Stakeholders 

Departmental 

& CSR 

funding 

      Note: Complete Programme details to be made available on www.uppcb.com a month in advance 
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Proposed budget for installation of fountains at various location in Gorakhpur 
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CASE STUDY 
 

 

MONITORING OF TOTAL ROAD DUST AND DUST 

PARTICLES 
UP TO 75 MICRON (AERODYNAMIC PARTICLE) 

AND 
ITS EMISSION INVENTORY 

ON MAJOR ROADS OF GORAKHPUR CITY. 
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Monitoring of total Road Dust and Dust Particles up to 75 micron 
(Aerodynamic Particle) and its Emission Inventory on  

Major Roads of Gorakhpur City: 
   

Introduction  

Road Dust has been acknowledged as an important source of urban Air 

Pollution. Traffic related non-exhaust particulate sources and road dust are an 

increasingly important source of PM10 and PM2.5 Air Pollution. Except from 

being emitted directly to the air, non-exhaust particles deposit and accumulate 

together with dust from other sources on road surface to form road dust. An 

emission study conducted by IIT Kanpur for Lucknow City in year 2014 reveals 

that attribution of road dust is about 88% in PM10 and 77% in PM2.5. Re-

suspended particles from paved roads can considerably enhance atmospheric 

particulate matter (PM) levels. So, it is evident that the contribution of road dust 

is predominant source of pollution in big cities like Gorakhpur. 

Particulate emission from paved roads is a complex mixture of various sizes 

of dust particles derived from different sources. The particles deposited on the 

road surface originate from direct emission from vehicles tail pipe, particles 

emitted by tyre and break wear process and particles that settle on the road from 

both nearby and distance sources.  Dust deposition or in the vicinity of the roads 

may be re-entrained, or re-suspended into air through vehicle induced turbulence 

and shearing stress of tires, increase air pollution. To quantifying deposition of 

total dust and dust particle up to 75 microns on the roads, Regional Office, U.P. 

Pollution Control Board, Gorakhpur has carried out monitoring of total dust load 

and dust particles up to 75 microns (Aerodynamic particles size) on certain 

selected roads of Gorakhpur city.  
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Scope of Monitoring  

Dust particle less than 75 microns (Aerodynamic particles size) on the road 

surface has ability to re-suspend in the atmosphere owing to plying of vehicles or 

wind causing air pollution. The scope of monitoring is as follow- 

 To quantify dust load per square meter on major roads of Gorakhpur 

city. 

 To quantify dust particle up to 75 microns (Aerodynamic particles size) 

per square meter on major roads of Gorakhpur city. 

 To quantify total dust load per kilometre on major roads of Gorakhpur 

city. 

 Emission Inventory for PM10 and PM2.5 of road dust on major roads of 

Gorakhpur. 

 To follow up the effect of the road dust mitigation measures.  
 

Monitoring Locations 

Roads selected for dust monitoring are as follows: 

1. Gorakhpur-Lucknow road, near Dana-Pani Restaurant GIDA, 

Gorakhpur. 

2. Kali mandir Shashtri chowk road, near Jal-kal building, Golghar, 

Gorakhpur. 

3. Gorakhpur-Maharajganj road, near Khajanchi chauraha, Gorakhpur. 

4. Gorakhpur-Sonauli road, near Bargadwa chauraha, Gorakhnath, 

Gorakhpur. 

5. Gorakhpur-Deoria road, near Madan Mohan Malviya Technical 

University, Gorakhpur. 
 

Date of Road Dust Sample Collection  

23 November &  

24 November 2020. 
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Methodology  

 More than 200 grams of road dust samples collected within marked area 

across width (m2) of the roads through sweeping of the roads, using a Vacuum 

cleaner fitted with a Brush on the suction end and Nylon Bag on the delivery end 

to collect the dust samples. Collected dust put in chain locked sachet. Sachet 

marked with permanent marker for identification of locations/address of road 

and area. Samples carried in the laboratory for further analysis. Total weight of 

the samples recorded. Entire samples dried in the oven at 1050C for 12 Hours. 

Dried Samples reweighed and moisture contents of sample calculated. 200 grams 

of total dried sample screened properly using 200-mesh standard size sieve using 

mechanical shaker. Particles up to 75 microns properly segregated and collected 

in a pan and weighed. Mass (grams/ m2 area of the road) of dust calculated.       

 Observed values of total dust and dust particle up to 75 microns depicted in 

Table-1 specifying the location/ coordinates of roads selected for 

monitoring. 

 Observed value of total dust load per kilometre of road depicted in Table-2. 

 Ambient Air Quality of Gorakhpur City and temperature, humidity and PM10 

level depicted in Table-3. 
 

Observation 

On perusal of the data depicted in Table 1, 2 and 3 following are the 

observations:    

1. Mass of total dust has been found in the range of 32.7 to 37.7 g/m2. 

Maximum value 37.7 g/m2 has been found at Kali mandir Shashtri chowk 

road near Jal-kal building, Golghar, Gorakhpur and minimum value 32.7 

g/m2 has been found at Gorakhpur-Maharajganj road, near Khajanchi 

chauraha, Gorakhpur. 

2. Mass of dust load up to 75 microns (Silt load) has been found in the range 

of 6.29 to 8.19 g/m2. Maximum value 8.19 g/m2 has been found at 
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Gorakhpur-Maharajganj road, near Khajanchi Chauraha, Gorakhpur and 

minimum value 6.29 g/m2 has been found at Gorakhpur-Deoria road, near 

Madan Mohan Malviya Technical University, Gorakhpur.   

3. Quantification of mass of total dust load in respect to area of road per 

kilometre distance (L*W) reveals that maximum total dust load 918.4 Kg 

per kilometre has been found at Gorakhpur-Deoria road, near Madan 

Mohan Malviya Technical University, Gorakhpur and minimum 568.98 Kg 

per kilometre has been found at Gorakhpur-Maharajganj road, near 

Khajanchi Chauraha, Gorakhpur. 

Emission Inventory of Road Dust- 

Air pollution has emerged as a major challenge, particularly in urban areas. 

The problem becomes more complex due to the multiplicity and complexity of 

the air polluting source mix (e.g., industries, automobiles, generators, domestic 

fuel burning, road side dusts, construction activities, etc.). Indian cities have 

experienced a phenomenal growth in terms of population, industry, and vehicles. 

The broad emission source categories of air pollution in an urban area include; 

(i) transport (motor vehicles and railways), (ii) commercial establishments, (iii) 

industrial, (iv) domestic cooking/heating, (v) fugitive dust and (vi) biomass 

burning. There could also be some unique or specific sources in a particular area. 

Procedures and reliability of emission inventory for regular point, area and line 

sources are well-established. However, identification and quantification of 

fugitive/non-point emission sources (emissions not released through stacks, 

vents, ducts or pipes) are quite challenging.  

Emission inventory (EI) is a basic necessity for planning air pollution 

control activities. EI provides a reliable estimate of total emissions of different 

pollutants, their spatial and temporal distribution, and identification and 

characterization of main sources. This information on EI is an essential input to 

air quality models for developing strategies and policies. In this case study, 
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emission inventory of the major 05 roads of Gorakhpur city for the date- 

15.12.2020 is presented. 

Dust emissions from paved and unpaved roads have been found that these 

vary with the ‘silt loading’ present on the road surface and average weight of 

vehicles travelling on the road. The term silt loading (sL) refers to the mass of 

the silt-size material (equal to or less than 75 μm in physical diameter) per unit 

area of the travel surface. The quantity of dust emissions from movement of 

vehicles on a paved or unpaved road can be estimated using the following 

empirical expression:  

𝑬 = 𝒌(𝒔𝑳)𝟎.𝟗𝟏 × (𝑾)𝟏.𝟎𝟐 

Where- 

E: Particulate Emission Factor (same units as “k”)  

sL: silt load (g/m2)  

W: Mean Weight of the Vehicle fleet (Tons) 

k: Constant (function of particle size) in g VKT-1 (Vehicle kilometre 

Travel) (e.g., k = 0.62 for PM10 and k=0.15 for PM2.5). 

Methodology 

The silt loads (sL) samples from major 05 roads were collected (Table-1). Then 

mean weight of the vehicle fleet (W) was estimated by giving the weightage to 

the percentage of vehicles of all types with their weight. Then emission rate (g 

VKT-1) was calculated based on above Equation. VKT for each road was 

calculated by considering the tonnage of each road. Then finally the emission 

loads from these roads were calculated.  

A digital map showing the national & state highways, major roads is being 

prepared. The municipal boundary length of the major roads, national & state 

highways of the city are as follows: 

Road Type Municipal Length of Road (Km) 
National & State Highway 46 
Major Roads 123 
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Assumption: 

 In this case study following assumptions are taken in calculations for 

emission inventory of PM10 & PM2.5 from road dust- 

 As the monitoring road locations (Gorakhpur-Lucknow road, near Dana-

Pani Restaurant GIDA, Gorakhpur, Gorakhpur-Maharajganj road, near 

Khajanchi chauraha, Gorakhpur, Gorakhpur-Sonauli road, near Bargadwa 

chauraha, Gorakhnath, Gorakhpur & Gorakhpur-Deoria road, near Madan 

Mohan Malviya Technical University, Gorakhpur) are connected with 

state/National highways so the vehicle fleet pattern is taken same for them. 

Total length of said 04 roads are taken as 45 Km with in the city. 

 Road Location (Kali mandir Shashtri chowk road, near Jal-kal building, 

Golghar, Gorakhpur) is internal road of Gorakhpur city so total length of 

said road is taken as 123 Km with in the city. 

 Average emission rate of PM10 & PM2.5 from road dust in Kg/Km/Day by 

05 monitored road are taken for calculation of city level emission rate 

(Ton/Day). 

 

The observed value of Mean weight of the vehicle fleet (W), VKT & Emission 

Rate of PM10 and PM2.5 (kg/km/Day) of road dust are depicted in Table-4. 

 

The observed value of the City Level Emission Rate of PM10 and PM2.5 

(Ton/Day) from road dust are depicted in Table-5. 
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Observations: - 

On perusal of the data depicted in Table-1, 4 & 5, observations are as follows: - 

 It is evident that the PM10 emission from road dust has been found in the 

range of 88.97 to 529.18 kg/km/Day. Maximum value 529.18 

kg/km/Day has been found at Gorakhpur-Maharajganj road near 

Khajanchi Chauraha, Gorakhpur and minimum value 88.97 kg/km/Day 

has been found at Kali mandir, Shashtri chowk road near Jal-kal 

building Golghar, Gorakhpur. 

 It is evident that the PM2.5 emission from road dust has been found in 

the range of 25.52 to 128.02 kg/km/Day. Maximum value 128.02 

kg/km/Day has been found at Gorakhpur-Maharajganj road near 

Khajanchi Chauraha, Gorakhpur and minimum value 25.52 kg/km/Day 

has been found at Kali mandir, Shashtri chowk road near Jal-kal 

building Golghar, Gorakhpur. 

 It is evident from table-5 that the City level emission rate of PM10 & 

PM2.5 from road dust in Gorakhpur has been found 33.07 Ton/Day & 

8.49 Ton/Day respectively. 

Conclusions: 

1. It is important to have measurement of road dust & emission rate of PM10 

during the monsoon season as characterised by high relative humidity to 

find out the base line data for same. 

2. Rain being one of the most important removal mechanisms of air 

pollution (particles & gases). 

3. It is evident from the values of PM10 and PM2.5 emission from the road 

dust that road dust is predominant source which deteriorates ambient air 

quality. 

4. Monitoring of road dust and Emission Inventory should be carried out in 

Pre, Post & Monsoon Season to know the annual variation of the same. 
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Recommendations:  

1. Monitoring of road dust is most suitable to carry out in post monsoon 

period in  month of October/November as humidity is low and 

inversion effect is  maximum. Winter season is comparatively most 

suitable to know actual road dust load.  

2. There should be proper Traffic regulation /Management to avoid traffic -

congestion of the road.  

3. Roads should be regularly cleaned using mechanical sweeping machines 

and collected dust should be dumped at proper place, so that it could not 

deposit again on the roads. 

4. Main roads should be washed regularly using treated sewage from STPs. 

5. Whenever, road washing is not possible, dense sprinkling through treated 

sewage mixed with dust suppressant should be done regularly.  

6. Continuous operation of fountains at main roads crossing and parks 

should be done regularly.  

7. Anti-smog guns should be installed at main hot spot areas. 

8. Roads should be pothole free and maintained properly. 

9. Road shoulder (unpaved part) should be covered with interlocking tiles or 

grass. 
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Table-1: -Monitored Values of Total Dust and Dust up to 75 microns (grams/m2) 
 

S.no. Location with 
Geo- 

Coordinates 

Location Photographs Total Dust 
(grams/m2) 

Dust up to 
75 microns 
(grams/m2) 

1 Gorakhpur-
Lucknow road 
Near Dana Pani 
Restaurant GIDA, 
Gorakhpur. 
Lat.-26.75118 
Long.-83.22507 

 

34.5 7.438 

2 Kali Mandir 
Shashtri Chowk 
Road Near Jalkal 
Building Golghar 
Gorakhpur. 
Lat.-26.750850 
Long.-83.370339 

 

37.7 6.335 

3 Gorakhpur-
Maharajganj 
Road Near 
Khajanchi 
Chauraha 
Gorakhpur. 
Lat.-26.797263 
Long.-
83.389036  

32.7 8.19 

4 Gorakhpur-
Sonauli Road 
Near Bargadwa 
Chauraha, 
Gorakhnath, 
Gorakhpur. 
Lat.-26.806463 
Long.-
83.25126  

36.208 7.59 
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5 Gorakhpur-
Deoria Road 
Near Madan 
Mohan Malviya 
Technical 
University, 
Gorakhpur. 
Lat.-26.72987 
Long.-
83.43112  

32.8 6.29 
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Table-2: -Dust Load per Kilometer (kg) 

S.no. Location of Road Average 
Width 

(Meter) 

Total 
Dust 

(kg/km) 

Dust up to 75 
microns 
(kg/km) 

1 Gorakhpur-Lucknow road, near 
Dana-Pani, restaurant GIDA, 
Gorakhpur 

18 621 133.8 

2 Kali Mandir Shashtri chowk 
road, near Jal-kal building, 
Golghar Gorakhpur. 

20 754 126.7 

3 Gorakhpur-Maharajganj Road 
Near Khajanchi Chauraha 
Gorakhpur. 

17.4 568.98 142.5 

4 Gorakhpur-Sonauli Road Near 
Bargadwa Chauraha, 
Gorakhnath, Gorakhpur. 

18 651.744 136.62 

5 Gorakhpur-Deoria road near 
Madan Mohan Malviya 
Technical University, 
Gorakhpur. 

28 918.4 176.12 

 
Table 3: - Ambient Air Quality Monitoring details during Dust Collection at of 
Gorakhpur City 

 

Source- Manual Monitoring 

S. No. Date 
 

Location Temperature 
(0C) 

Relative 
humidity 

% 

Wind 
Direction 

Value of 
PM10 

(µg/m3) 
1. 23.11.2020 MMM 

University of 
Technology, 
Gorakhpur 

16-28 32-58 West to East 110.56 

2. 23.11.2020 Indian Glycol 
Limited, GIDA, 

Gorakhpur 

17-30 30-60 West to East 319.26 

3. 26.11.2020 Jal-kal Bhavan, 
Golghar, 

Gorakhpur 

19-33 30-62 West to East 203.38 
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Table: -4 Observed Values of Silt Load (sL), Mean weight of the vehicle fleet (W) & Emission Rate of PM10 (Kg/Km/Day) & PM2.5 
(Kg/Km/Day) from road dust. 

 
S.No. Location 

with Geo- 
Coordinates 

Location Photographs Silt 
Load 

sL 
(gm/m2) 

Mean 
Weight 
of the 

Vehicle 
fleet 
(W) 

(Ton) 

Emission 
Factor for 

PM10 
(gm/VKT) 

Total 
Emission of 

PM10 
(kg/Km/day) 

Emission 
Factor for 

PM2.5 
(gm/VKT) 

Total 
Emission of 

PM2.5 

(kg/Km/day) 

1 Gorakhpur-
Lucknow road 
near Dana-
Pani 
Restaurant 
GIDA, 
Gorakhpur. 
Lat.-26.75118 
Long.-
83.22507 

 

7.43 3.99 15.82 484.77 3.82 117.28 
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2 Kali Mandir 
Shashtri 
Chowk road 
near Jal-kal 
Building 
Golghar 
Gorakhpur. 
Lat.-
26.750850 
Long.-
83.370339  

6.33 0.89 2.98 88.97 0.72 25.52 

3 Gorakhpur-
Maharajganj 
road near 
Khajanchi 
Chauraha 
Gorakhpur. 
Lat.-
26.797263 
Long.-
83.389036 

 

8.19 3.99 17.27 529.18 4.17 128.02 
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4 Gorakhpur-
Sonauli 
Road Near 
Bargadwa 
Chauraha, 
Gorakhnath, 
Gorakhpur. 
Lat.-
26.806463 
Long.-
83.25126 

 

7.59 3.99 16.11 493.78 3.89 119.46 

5 Gorakhpur-
Deoria road 
near Madan 
Mohan 
Malviya 
Technical 
University, 
Gorakhpur. 
Lat.-26.72987 
Long.-
83.43112  

6.29 3.99 13.58 416.18 3.28 100.69 
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Table: -5 Observed Values of City Level Emission Rate of PM10 (Kg/Day) & PM2.5 
(Kg/Day) from road dust. 

 

Road Type Municipal 
Length of 
Road 
(Km) 

Average 
PM10 

(Kg/Km/Day) 

Average 
PM2.5 

(Kg/Km/Day) 

Emission 
Rate 
PM10 

(Ton/Day) 

Emission 
Rate 
PM2.5 

(Ton/Day) 
National & 
State 
Highway 

46 480.98 116.36 22.12 5.35 

Major Roads 123 88.97 25.52 10.94 3.14 
City Level Emission Rate 33.07 8.49 
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Proposed budget for development of parking space  for non-destined vehicles at various 
location in Gorakhpur 
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Proposed location and budget for multi-layer Car parking in Gorakhpur 
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S.No Name of the Industry Address Latitude Longitude Sector of 
Industry

1 M/s V.N Dyers and Processors Pvt.Ltd Sonauli Road, Bargadwa, Gorakhpur 26° 48' 28.548'' N 83° 23' 19.68'' E Dying

2 M/s Jai Laxmi Solvent Pvt Ltd Near Industrial Area, Lachhipur, Gorakhpur 26° 48' 7.056'' N 83° 21' 11.484'' E Solvent

3 M/s Jai Laxmi Solvent Pvt Ltd Unit-2, USIDC Industrial Area, Gorakhpur 26° 48' 7.38'' N 83° 21' 12.384'' E Solvent

4 M/s Deewan Industries
E-46/11, UPSIDC Industrial Area, 

Gorakhpur
26° 44' 47.9148'' N 83° 21' 28.08'' E

Refine 
Lubricant Oil

5 M/s Indo Lube Refinery G-21, UPSIDC Industrial Area, Gorakhpur 26° 44' 33.9828'' N 83° 21' 30.96'' E
Refine 

Lubricant Oil
6 M/s Ankur Udyog Ltd Nakaha  NO-2, Bhagwanpur, Gorakhpur 26° 48' 40.068'' N 83° 21' 51.228'' E Dhaga

7 M/s Techno Midia Pvt. Ltd. Bargadwa, Mohripur, Gorakhpur
Paper 

Aluminium 
Plates

8 M/s Modern Laminator C-4, UPSIDC Industrial Area, Gorakhpur 26° 44' 51.9828'' N 83° 34' 51.2184'' E Jute Bag

9 M/s Modern Packaging Pvt Ltd
E-37-41, UPSIDC Industrial Area, 

Gorakhpur
26° 44' 40.5744'' N 83° 21' 30.6'' E Jute Bag

10 M/s Sapna Enterprises
877-V, Lachhipur, Near Industrial Estate, 

Gorakhnath, Gorakhpur
26° 47' 1.3308'' N 83° 21' 35.28'' E

Foods for 
Chiken

11
M/s V.N. Dyers and Processors Pvt Ltd 

(Spining Division)
Nakaha No-2, Bhagwanpur, Gorakhpur 26° 48' 34.6212'' N 83° 22' 0.1992'' E Dying

12 M/s Jalan Concost Ltd Nakaha No-2, Bhagwanpur, Gorakhpur 26° 47' 44.016'' N 83° 21' 22.176'' E
Induction 
Furnace

13 M/s Pack & Pack Bargadwa, Gorakhpur 26° 48' 39.006'' N 83° 21' 24.7896'' E
Plastic 

Products
14 M/s Singhal Poly Tubes Nakaha No-2 Bichaupur, Gorakhpur 26° 48' 46.4184'' N 83° 21' 57.24'' E PVC Pipe

15 M/s Laxmi Metal Industries
B-7, Industrial Estate, Gorakhnath, 

Gorakhpur
26° 46' 53.8356'' N 83° 21' 36.2232'' E

Aluminium 
Utensil

16 M/s Laxmi Bartan Pvt Ltd Nakaha No-02, Bhagwanpur, Gorakhpur 26° 48' 20.6496'' N 83° 22' 2.64'' E
Aluminium 

Utensil
17 M/s Suyash Agro Industries Lachhipur, Gorakhpur 26° 47' 34.3284'' N 83° 21' 20.52'' E Flour Mill

18 M/s Rakesh Grih Udyog G-20, Industrial Area, Gorakhpur 26° 47' 51.1548'' N 83° 21' 30.24'' E
Food Proudcts- 

Namkeen

19 M/s Seththi Flour Mills Pvt Ltd Chargawa, Gorakhpur 26° 48' 17.856'' N 83° 23' 36.2868'' E Flour Mill

20 M/s N.E. Ralway Mechnical Workshop Gorakhpur 26° 43' 56.244'' N 83° 26' 45.96'' E
Railway 

Workshop

21 M/s Jalanji Polytex Ltd Opp. Industrial Area Lachhipur, Gorakhpur 26° 47' 46.14'' N 83° 21' 3.24'' E
Polyster 

Texture Yarn

22
M/s Smart Wheels Pvt Ltd ( Old Name 

R.K.B.K. Automobile)
Lachhipur, Gorakhpur 26° 48' 28.8'' N 83° 20' 57.984'' E

Servicing of 
Vehicles

23
M/s Smart Wheels Pvt Ltd ( Old Name 

R.K.B.K. Automobile)
Mohaddipur, Gorakhpur 26° 45' 12.42'' N 83° 24' 33.048'' E

Servicing of 
Vehicles

24 M/s Beeaar Hyundai Premear Car Sales Ltd Girdharganj, Kunraghat, Gorakhpur 26° 44' 35.178'' N 83° 24' 58.9824'' E
Servicing of 

Vehicles

25
M/s Maruti Suzuki ARENA (Arbit 
Automobiles ) Workshop Division

Transport Nagar, Gorakhpur 26° 44' 6.108'' N 83° 21' 45.612'' E
Servicing of 

Vehicles
26 M/s Hindustan Urvarak & Rasayan Ltd, Sonauli Road, Gorakhpur 26° 49' 11.604'' N 83° 21' 48.4776'' E Fertilizer

Details of Industries in Gorakhpur City boundary
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S.No Cause Name of Hotspot Latitude Longitude

1 Road Dust/Unpaved Roads Gorakhnath-Dharmshala Road, Gorakhpur 26° 45' 47.016'' N 83° 22' 5.16'' E

2 Industrial
Gorakhpur-Lucknow Road, Near Dana Pani Restaurant, 

GIDA, Gorakhpur
26° 45' 4.248'' N 83° 13' 30.252'' E

Gorakhpur-Kasia Road, Near Mohaddipur Chowk, 
Gorakhpur

26° 44' 59.1468'' N 83° 23' 51.4752'' E

Kali Mandir-Shashtri Chowk Road, Near Jal Kal Building, 
Golghar, Gorakhpur

26° 45' 3.06'' N 83° 22' 13.2204'' E

Gorakhpur-Sonauli Road, Near Bargadwa Chauraha, 
Gorakhpur

26° 48' 23.2668'' N 83° 15' 4.536'' E

Gorakhpur-Maharajganj Road, Near Khajanchi Chauraha, 
Gorakhpur

26° 47' 50.1468'' N 83° 23' 20.5296'' E

Dharmshala - Golghar Road, Near Kali Mandir 26° 45' 21.438'' N 83° 22' 23.0916'' E

Padleganj - Rajghat Road, Near Azad Chowk, Gorakhpur 26° 44' 5.2332'' N 83° 22' 6.762'' E

Bank Road - Buxipur Road, Near SBI Bank, Gorakhpur 26° 45' 16.686'' N 83° 22' 1.7868'' E

Sadar Hospital - Geeta Press Road, Near Ghosh Company 
Chok, Gorakhpur

26° 44' 53.1492'' N 83° 21' 53.6652'' E

Ghantaghar Rajghat Road, Near Ghantaghar, Gorakhpur 26° 44' 38'' N 83° 21' 25'' E

Reti Chowk-Ghantaghar Road, Near Reti Chowk, Gorakhpur 26° 44' 49'' N 83° 21' 28'' E

Alinagar, Tarang Talkies Road, Near Alinagar, Gorakhpur 26° 45' 30'' N 83° 21' 42'' E

Gorakhpur-Deoria Road, Near Madan Mohan Malviya 
Technical University, Gorakhpur

26° 43' 47.532'' N 83° 25' 52.032'' E

Paalm Paradise, Near Gorakhpur-Deoria By Pass Road, 
Taramandal, Gorakhpur

26° 42' 17'' N 83° 24' 35'' E

Aryawart PET/CT and Gamma Camera Centre, Near 
Corporate Pass, Circuit House, Padleganj, Gorakhpur

26° 43' 55'' N 83° 23' 29'' E

Hotel Court Yard Marriott, Near Circuit House, Padleganj, 
Gorakhpur

26° 44' 2'' N 83° 23' 24'' E

5 Garbage Dumping/Burning Akla Bandh, Near Rajghat, Gorakhpur 26° 43' 43.428'' N 83° 20' 38.184'' E

Construction Activities4

Details of the Air Pollution Hotspots in Gorakhpur City boundary

Vehicular/Traffic Congestion3
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Action Plan 2021-22 for Crop Residue Management (Uttar 
Pradesh) 

 
 

Awareness Generation (IEC Activities) 

S.No. Activity  No. Period Coverage 

1 Advertisement in Print 
Media (Leading News 
Papers) 

Weekly July to August, 
2021 

75 Districts 

2 Million Farmers Schools 15000 July, 2021 10 Lac Farmers 

3 Kissano ki baat Vagyaniko 
ke sath online through NIC 

2 July & August, 
2021 

All Districts 

4 State Level Kharif Gosthi  1 June 2021 Headquarter 

5 District Level Kharf Gosthi 75 June –July 2021 75 Districts 

6 Bolck Level Kharif Gosthi 821 July to August 
2021 

821 Blocks 

7 Fixing of Hoardings  1328 Up to 31 August, 
2021 

At Block 
Headquarters : 

Mandies, 
Roadside, 

Market, Schools, 
Petrol Pump 

8 Audio Visual Clips on TV 14 Days 
(Two Times) 

September to 
October, 2021 

On Doordarshan 
& other popular 

Channels. 

9 Broadcast of Radio Jingles 14 Days 
(Two Times) 

September to 
October, 2021 

On Akashwani & 
other FM 
Channels. 

10 Display of Audio Video Film  15  July to August 
2021 

To be prepared 
by Headquarter 
& displayed at 

different 
Gosthies and 

training 
programmes 

11 Distribution of Leaflets 10 lac May to July, 
2021 

75 Districts 

12 Demonstration of 
implements 

500 Ha. October, 2021 75 Districts 

13 Training of progressive 
farmers 

24,333 July to Nov., 
2021 

1-At government 
training Institute 
of the 
department 
2-At 84 KVKs 
(05 training each 
of 50 farmers at 
every KVK) 
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